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Bail application No. M42/20

FIR No. 111/16
PS. EOW
u/sec.420/406 IPC

State v. Avdesh Kumar Goel.

05.05.2020

Present : Ms. Reeta Sharma, Ld. Addl. PP for the State.
Sh. Alok Pandey, Ld. Counsel for the applicant/accused.

1.d. Counsel for the applicant/accused seeks adjournment

and request to adjourn the matter for 12.06.2020.

In view of request of Ld. Counsel for the applicant/accused,

matter is adjourned for 12.06.2020 for arguments on the bail

application. /
l

(MT rrukh)
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